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DEPARTMENT OF WOMEN & CHILD DEVELOPMENT
NOTIFICATION
Delhi, the 19th October, 2023

F.No0.61(1970)/Notification JJB-VII/DD (CPU)/DWCD/11632-64.— In exercise of Powers conferred by
Sub Section (1) of Section 4 read with clause (59) of Section 2 of the Juvenile Justice (Care and Protection of
Children) Act, 2015 and Rule 3 of Juvenile Justice (Care and Protection of Children) Model Rules, 2016, the
Lieutenant Governor of National Capital Territory of Delhi hereby constitutes the Juvenile Justice Board-VII with
effect from 03.06.2023 to exercise the powers and discharge functions, in relation to the children in conflict with law,
as assigned under the said Act and Rules, for the National Capital Territory of Delhi.

The Juvenile Justice Board-VIl functions from its designated premises, located at Working Women’s Hostel
Pocket-14, PSP-14, Sector-8, Dwarka, Delhi-110077.

By Order and in the Name of the Lt. Governor of
the National Capital Territory of Delhi.

KRISHAN KUMAR, Director
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